FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

LIMITED

FOR THE ATTENTION OF THE CREDITORS OF NISA INDUSTRIAL SERVICES PRIVATE

RELEVANT PARTICULARS

1. | Name of corporate debtor Nisa Industrial Services Private Limited
2. | Date of incorporation of corporate debtor 27.08.1992
3. | Authority under which corporate debtor is | Registrar of Companies — Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | CIN: U74999MH1992PTC068317
Identification No. of corporate debtor
5. | Address of the registered office and principal office | FL 1, Mangal Bhandar, Gr Flr, Plot 539, 13th
(if any) of corporate debtor Road, TPS 3, Khar West, Mumbai City,
Mumbai, Maharashtra, India, 400052
6. | Insolvency commencement date in respect of | 11.03.2025
corporate debtor
7. | Estimated date of closure of insolvency resolution | 07.09.2025 (180 days from the date of
process commencement of CIRP. i.e., 11.03.2025)
8. | Name and registration number of the insolvency | Gajesh Labhchand Jain
professional acting as interim resolution | IBBI Regn No.: IBBI/IPA-001/IP-P-
professional 01697/2019-2020/12588
9. | Address and e-mail of the interim resolution | 501, Clifton Society, Shastri Nagar, Raviraj
professional, as registered with the Board Oberoi Marg, Andheri West, Mumbai -
400053
Email: gajeshjain@gmail.com
10. | Address and e-mail to be used for correspondence | C-602, Remi Biz Court, Off Veera Desai
with the interim resolution professional Road, Azad Nagar, Andheri west, Mumbai -
400053.
Email: cirp.nisaindustrial@gmail.com
11. | Last date for submission of claims 25.03.2025
12. | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to act | NA
as Authorised Representative of creditors in a class
(Three names for each class)
14. (@) Relevant Forms and Web link: -

(b) Details of authorized representatives are
available at:

https://ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Nisa Industrial Services Private Limited on 11.03.2025.

The creditors of Nisa Industrial Services Private Limited, are hereby called upon to submit their claims
with proof on or before 25.03.2025 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class NIL in Form CA.



about:blank
mailto:cirp.nisaindustrial@gmail.com
https://ibbi.gov.in/home/downloads

Submission of false or misleading proofs of claim shall attract penalties.

Gajesh Labhchand Jain
Date: 12.03.2025 Interim Resolution Professional
Place: Mumbai IBBI Regn No.: IBBI/IPA-001/1P-P-01697/2019 -2020/12588
AFA Validity: 31.12.2025
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WESTERN RAILWAY | CHITTARANJAN LOCOMOTIVE WORKS

ELECTRICAL WORK

Sr. DEE/P/BCT invites E-tender Notice
No: EL-81-79-18-WA-50(R) dated
10/03/2025; Work and Location: Sachin
- Electrical (Power) work in connection
with extension and raising of island
platform, Platform No. 2 and home
platform on loop line No. 1; Approx. Cost
of Work: ¥ 1,04,90,903.00; EMD:
% 2,02,500; Date & Time of Submission:
till 07/04/2025, 15:00 Hrs; Date & Time of
Opening: on 07/04/2025 at 15:30 Hrs;
For further details please visit
WWww.ireps.gov.in 1174

Like us on: [ facebook.com/WesternRly

WESTERN RAILWAY
PROVISION OF TOOL
ROOM CUM REST ROOM
FOR TRACKMEN
Divisional Railway Manager (WA),
Western Railway, 6" Floor, Engineering
Department, Mumbai Central, Mumbai -
400 008 invites E-tender Notice No:
BCT/24-25/306 dated 11/03/2025;
Name of Work: Virar - Joravasan
Section: Providing Tool Room cum Rest
Room for Trackmen in the Jurisdiction of
Sr. DEN / North in connection of TFR-
22.138 Tkm & Tool Room cum Rest Room
for Trackmen. Composite Tender
including Elec (P) Portion; Approx. Cost
of Work: ¥ 4,46,69,821.29; EMD:
X 373400.00; Date & Time of
Submission: till 08/04/2025, 15:00 Hrs;
Date & Time of Opening: on 08/04/2025
at 15:30 Hrs; For further details please
visit www.ireps.gov.in 1172

CENTRAL RAILWAY

PROVISION OF ADDITIONAL GRAB
HANDLE IN ENTRY OF DOOR
IN SIEMENS RAKE
The Senior Divisional Electrical Engineer
(TRS) CLA, EMU Kurla carshed, Central
Railway Mumbai - 400 070 for and on
behalf of The President of India invites
open E-tender through website
www.ireps.gov.in from reputed
contractors. Name of work: Provision of
additional grab handle in entry of door in
Siemens rake at Kurla carshed Qty - 1210
doorway (Qty for 27 rake). E-Tender
Notice No. CLA-RS-WKS-2024-19.
Approximate Cost of the Work: Rs.
1,11,36,840/- (Inclusive GST). Cost of
Tender Form: Rs.0/-. Bid Security: Rs.
2,05,700/-. Validity 60 days Completion
Period: 12 Month. Instruction:- 1. The
closing date & time of aforesaid tender
will be 11:00 hours on dt.08.04.2025 and
will be opened after 11:15 hrs. 2. The
prospective tenderers are requested to
visit the website www.ireps.gov.in for
complete details of tenders &
corrigendum, if any. 3. Tenderer may
participate in above e-tender
electronically through website
www.ireps.gov.in only & submission of
manual offers against e-tender are not
allowed. Manually, if submitted shall
neither be opened nor considered. 4. For
further enquiry, may contact: Senior
Divisional Electrical Engineer (Traction
Rolling Stock) EMU Carshed Kurla,
Central Railway, Mumbai - 400 070. 5.
Any firm recognized by Department of
Industrial Policy and Promotion (DIPP) as
'‘Startups' shall be exempted from
payment of Bid Security detailed above.
Labour Cooperative Societies shall
submit only 50% of above Bid Security
detailed above. For more details, refer

GCC works 2022 or its latestamendment.
6. This tender complies with Public
Procurement Policy Order 2017 dated
15.06.2017.
Open E-Tender Notice No. CLA-RS-
WKS-2024-19 dt 08.03.2025

ST U & Yot ol Y IR
BRAT G 37T B
PUBLIC NOTICE

NOTICE is hereby issued to the public
atlarge by Shree Sai Niketan CHS LTD
REGISTERED UNDER MCS ACT
1960 having Reg No. BOM/W-
R/HSG/TC/5799/91-92 owner of Plot
admeasuring 388.5 sq. meters or
thereabout having address CTS No.
236, Survey No. 22 A at Village
Mandapeshwar, Taluka Borivali,
Mumbai Suburban and Mumbai
District do hereby call for objections or
claims against the Deed of
Cancellation to be executed by the
Society with the selected Developer
"Triveni Developers" through its
Partners Mr. Ashok A. Jethwa and Mr.
Mihir A. Jethwa for Cancellation of
Power of Attorney registered before
the Sub Registrar of Assurances under
Serial No. BRL-5-6326-2014 dt. 30-6-
2014 and for cancellation of
Development Agreement dated 30-6-
2014 registered under SERIAL NO.
BRL-5-6325-2014 executed by the
Society i.e. Shree Sai Niketan CHS Ltd
in favour of "Triveni Developers" for the
redevelopment of the Society's
property.
Notice is hereby issued calling upon
objections and/or suggestions from the
public at large in the form of prohibitory
orders from the Court of law claiming
their rights, if any, in the said property
viz CTS No. 236, Survey No. 22 A at
Village Mandapeshwar, Taluka
Borivali, Mumbai Suburban and
Mumbai District having any claim over
the said Land of the Society in
whatsoever nature pursuant to the
Power of Attorney and/or Development
Agreement referred to above within 15
days from the date of issuance of this
Notice which shall be conveyed to the
undersigned, failing which the Society
shall deal go ahead with the process of
Cancellation of Development
Agreement and Power of Attorney with
the said Developer "Triveni
Developers".
Contact details for
Shri Sai Niketan CHS. Ltd.
Clo Advocate Abhijit Mahadik
D2 Kesley Bldg No. 2, Shree Ram Nagar,
Borivali (West), Mumbai- 400 092

®  OPENE-TENDER

No. COS/CRJ/PUB/e-Tender/19/0162
Date: 10/03/2025. The following e-Tenders
can be accessed under the link
www.ireps.gov.in . Offers for such e-Tender
can be submitted only electronically by
accessing the link www.ireps.gov.in = login
- E-Tender Stores/Supply. Vendors
may also contact the following officials to
obtain clarification regarding particular
tender or IREPS related information if
any, Dy. CMM/HQ/CLW/Chittaranjan,
0341-2525594 or SMM/CON/HQ,
0341-2535631. Office Address: Office of
the PCMM / CLW/Chittaranjan. Sl. No.:
[1]. Tender No.: 75243896D. Brief
Description of Item: Fire Extinguishing
System for 22.5 kg. CO2 with Accessories
for WAG-9HC Loco to Drg./Specn. No.
CLW/MS/3/108/Alt-9. [Warranty Period:
30 Months after the date of delivery].
Quantity.: 50.00 Set. Earnest Money
Deposit (Rupees): ¥73080.00. Tender
Closing Date & Time (IST): 01/04/2025 at
11:00 AM.

Principal Chief Material Manager/
PR3-843 CLW/Chittaranjan

Like us on: www.facebook.com/clwrai

KONKAN RAILWAY CORPORATION LIMITED
@ (A Government of India Undertaking)

e NOTICE INVITING E-TENDER

Dy. Chief Engineer (Works), Konkan Railway Corporation Limited, Ratnagiri, invites
Open Tender in Single Packet Bid system through E-Tendering on IREPS Portal
from eligible contractors for the following work: Name of work: Extension of existing
wharfon loop line no Il at Karanjadi (KFD station in Ratnagiri region of Konkan Railway
in the State of Maharashtra. Tender Notice No: KR-RN-DYCEW-KFD-LL-II-24,
Dated 13.03.2025. Total Estimated Cost: Rs. 29.30 Lakhs (Excluding GST). Biding
start date: 13.03.2025. Closing Date/Time: 27.03.2025 up to 15:00 Hrs, for
submission of on line offers/bids. Completion period: 2 (Two) Months including
monsoon. Manual offers shall not be accepted. Please visit https://www.ireps.gov.in
website for details / participation and corrigendum/ addendum will be hosted on this
website only.

PUBLIC NOTICE
CLOSURE OF FOOT OVER BRIDGE
The structural condition of staircase of Dadar PSC Foot Over
Bridge (FOB) (North side) at Platform No. 4 is dilapidated. In
order to rebuild the complete staircase, the same will be closed
from 16/03/2025 (for 45 days). Inconvenience to the passengers is

highly regretted.

SN
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Tender Notice No. 222-S/1/W-Il,
dated: 10.03.2025. E-Tender is
invited by the Divisional
Engineer/HQ, Eastern Railway,
Sealdah, 2nd Floor, DRM Building,
Kaizer Street, Sealdah, Kolkata-
700014 for the following work :
Tender No.: TN-259-24-25. Name of
the Work : For the Electrical work
towards shifting of existing Sealdah
Yard [Power House] Sub-Station due
to over age basis of switch gear and
sub-station building under
SSE/Works/Station/Sealdah under
the jurisdiction of AEN/W/I/
SDAH; Tender Value ( In Rs.):
1,15,563,479.18; EMD (In Rs.):
2,07,800.00; Date & time of closing
of tender : 04.04.2025 at 15.00 hrs.;
Completion period for the work :
09 (Nine) months; Date & time of
opening of tender: 04.04.2025
at 15.00 hrs. The tender document
and other details are at
www.ireps.gov.in The bidding for
the tender is to be submitted through
e-tendering on above website.
Manual offers will be summarily

rejected.
(SDAH-377/2024-25)
Tender Notices are also available at Website
www.er.indianrailways.gov.in / www.ireps.gov.in

Follow us at : B @EasternRailway
@ @easternrailwayheadquarter

PUBLIC NOTICE

TAKE NOTICE THAT Lenvin Khetshi
Shah & Sapna Shirpal Shah have made
an application as one of the heirs of Late
Khetjshi Hirji Shah to the Jaywant
Industrial Premises Cooperative
Society Ltd. 63 Tardeo Rd., Mumbai
400034 for transmission of interest in the 10
shares Nos. 081 to 090 comprised in share
Certificate No. 009 of Unit No, 109
respectively situated in the 1st floor of the
premises which stand in the name of his/her
father Khetjshi Hirji Shah on the basis of
the Release Deeds executed by other
heirs, Kasturben Khetshi Shah, Payal
Bhavik Faria and Hiral Khetshi Shah of late
Khetsi Hirji Shah.

Any person having any objection to the
transmission, or any claim or right in
respect of the said shares and flat by way
of inheritance, share, mortgage, lien, gift,
possession of original title deeds or
encumbrance howsoever or otherwise is
hereby required to intimate to the
undersigned within 15 days from the date
of publication of this notice of his such
claim, if any, with all supporting without
reference to such claim and the claim, if any
of such person shall be treated as waived
and notbinding on the society.

Dated this 13" day of March, 2025

THE HON. SECRETARY

Jaywant Industrial Premises

Co-Op. Society Ltd.

63, Tardeo Road, Opp. Sobo Centre Mall,

MUMBAI 400 034.
ET :I'N RAILWAY

ETCECONIIVSKP2025010,
Dated : 05.03.2025
NNl (o] KORAPUT-
SINGAPUR ROAD DOUBLING
PROJECT:- CRUSHING,
TRANSPORTATION AND STACKING
OF CONTRACTOR’S MACHINE
CRUSHED HARD STONE BALLAST IN
BETWEEN BHALUMASKA SINGAPUR
ROAD STATIONS ON KR LINE WALTAIR

DIVISION, EAST COAST RAILWAY.
Lakh, EMD : ¥ 13,84,000/-, Completion
Period of the Work : 18 (Eighteen)
Months.

Tender Closing Date & Time : [X\&PbAl]
Hrs. of 08.04.2025.

No manual offers sent by Post / Courier /
Faxorin person shall be accepted against
such e-tenders even if these are submitted
onfirm’s letter head and receive in time. All
such manual offers shall be considered
invalid and shall be rejected summarily
without any consideration.

Complete information including e-tender
documents of the above e-tender is
available in website : www.ireps.gov.in

Note : The prospective tenderers are
advised to revisit the website 15 (Fifteen)
days before the date of closing of tender to
note any changes / corrigenda issued for
this tender. The tenderers/bidders must
have Class-Il Digital Signature Certificate
and must be registered on IREPS Portal.
Only registered tenderer/bidder can
participate on e-tendering.

The tenderer should read all
instructions to the tenderers carefully
and ensure compliance of all
instructions including check lists, para
3.1 (additional check-list) of Tender form
(Second sheet) Annexure-l of chapter-2 of
Tender documents, submission of
Annexure-B/G & G1 duly verified and
signed by Chartered Accountant.

Chief Administrative Officer (Con)/

PR-179/CH/24-25 Bhubaneswar

PUBLIC NOTICE

NOTICE is hereby given to all concerned for
Information of Public that Mr. Meheriji Keki Banajee
and Smt. Maneck Keki Banajee were the full and
absolute owners of all the rights in the property viz.
a flat bearing No. 62, situated on the 6" floor of
C Wing of Cozihom Co-operative Housing Society
Ltd., situated at 251, Pali Hill, Bandra (West), Mumbai
400 050 alongwith five fully paid up Shares of the
said Cozinom Co-operative Housing Society Ltd.
bearing Nos. 931 to 935 comprised under Share
Certificate No. 187(hereinafter collectively referred
to as ‘the said property’). The said Smt. Maneck
Keki Banajee expired on 08.02.2017 left behind
her Will dated 05.04.1992, which got Probated on
14.10.2024 under Testamentary Petition No. 3357
of 2024, as per the Probate of the said Will, her
50% rights in the said property got bequeathed to her
son, the aforesaid Mr. Mehereji Keki Banajee. The
said Smt. Maneck Keki Banajee got name of her
daughter in law, Mrs. Rati Meheriji Banajee, added on
the said Share Certificate No. 187 under Nomination
on 07.03.1997, which is continued till date. Our
clients intend to purchase the said property from
Mr. Meherji Keki Banajee with confirmation from
Mrs. Rati Meherji Banajee.
All persons having any objection, claim, charge in
respect of the said property by way of sale, transfer,
exchange, mortgage, charge, inheritance, devise,
gift, bequest or otherwise howsoever are hereby
requested to make the same known in writing along
with documentary proof to the undersigned within
15 days from the date of publication hereof, failing
which, any such claims shall be disregarded and shall
deemed to have been waived and / or abandoned.
Dated 13" March, 2025

sd/-

MRS. POONAM SALASKAR, Advocate
01, Ground Floor, C Wing,
Prathamesh Residency CHS., Deoolwadi,
Chakala, Andheri (East), Mumbai 400 099.

Rameshwar Media

EASTERN RAILWAY

Tender Notice No. ENGG-10/24-25
(Open), dated 10.03.2025 (Capital
Tender). E-tenders are invited by the
Chief Works Manager, Eastern
Railway, Kanchrapara Workshop,
North 24 Parganas, P.O. -
Kanchrapara, Pin-743145 (WB)
through website www.ireps.gov.in
from reputed contractors with
sufficient experience and financial
capability who have executed similar
nature of work in the past preferably
with Railway/CPWD/ PWD/MES/
Irrigation or any other Public Sector
Undertakings for the following works
:SI.No. (1); Tender No. : WT-25-24-
25. Description of Work : AT
KPAW- Provision of testing facility of
RMPU of AC coaches under S/26 &
Trailer Coach testing facility under
S/15 as centre of excellence at S/20.
Tender value : Rs. 17,26,320.15;
Earnest Money/Bid Security*: Rs.
34,500.00. Cost of tender
document : Nil. Competion period
from the date of issuance of LOA :
04 months. SI.No. (2); Tender No. :
WT-26-24-25. Description of Work
: AT KPAW- Renovation of
development of Schaku Coupler
section as centre of excellence.
Tender value : Rs. 66,00,537.80;
Earnest Money/Bid Security*: Rs.
1,32,000.00; Cost of tender

NOTICE is hereby given that we are
investigating the rights, title and interest of
(1) Navin Moreshwar Gavate, (2) Rajesh
Moreshwar Gavate, (3) Amar Moreshwar
Gavate, (4) Mahesh Sadashiv Koli, (5)
Poonam Sadashiv Koli alias Poonam Sachin
Koli, (6) Prajakti Sadashiv Koli alias Prajakti
Sameer Koli, (7) Yamuna Babu Koli, (8) Anil
Kashinath Gavate, (9) Narendra Kashinath
Gavate, (10) Malti Ravindra Worlikar, (11)
Bhagwan Kashinath Gavate, (12) Dhanaji
Baburao Gavate, (13) Ananta Baburao
Gavate, (14) Suman Tulshiram Mokashi, (15)
Pushpa Chintaman Kharkar, (16) Lata Suresh
Koli, (17) Ravindra Bhaskar Gavate, (18)
Chintamani Bhaskar Gavate, (19) Balkrishna
Bhaskar Gavate, (20) Ajit Bhaskar Gavate, (21)
Seema Bhaskar Gavate alias Seema Suresh
Bandre, (22) Jitendra Narayan Gavate, (23)
Bhupendra Narayan Gavate, (24) Aruna
Rajendra Gavate, (25) Samarth Rajendra
Gavate, (26) Sanjay Narayan Gavate, (27)
Rajshree Narayan Gavate alias Rajshree
Jagdish Vaity, (28) Chhaya Ganesh Gavate,
(29) Samruddhi Ganesh Gavate, (30)
Sanskruti Ganesh Gavate, (31) Ramesh
Namdev Gavate, (32) Jaywanti Namdev
Gavate alias Jaywanti Jaywant Patil, (33)
Manda Namdev Gavate alias Manda Baliram
Keni, (34) Damayanti Namdev Gavate alias
Damayanti Hareshwar Vaity, (35) Janabai
Nana Gavate, (36) Jagdish Nana Gavate, (37)
Arun Nana Gavate, (38) Sarita Bhalchandra
Madhavi, (39) Sulochana Ashok Madhavi, (40)
Sangita Kamlakar Naik, (41) Sadhana
Devendra Keni, (42) Shubhangi Parshuram
Koli, (43) Sukeshani Suryakant Tandel, (44)
Ashwini Nana Gavate alias Ashwini Prabodh
Keni, (45) Kishore Kanubai Bhagat alias Shah,
(46) Dharmendra Kanubhai Bhagat alias Shah
and (47) Himanshu Chandrakant Bhagat alias
Shah (“Owners”), in respect of the properties,
more particularly described in the Schedule
hereunder written (“Property”).
Al personsfentities including an individual,
Hindu undivided family, any bank or financial
institution or non-banking financial institutions,
firm, an association of persons or a body of
individuals whether incorporated or not having
any share, right, title, claim, benefit, demand
or interest against the Owners andfor in the
Property or any part thereof by way of sale,
exchange, let, lease, sub-lease, license,
assignment, mortgage (equitable or
otherwise), inheritance, bequest, succession,
gift, lien, charge, maintenance, easement,
trust, possession, attachment, injunction,
lis-pendens, family arrangement / settlement,
Decree or Order of any Court of Law,
contracts / agreements, development rights,
partnership or otherwise of whatsoever nature,
are hereby required to make the same known
in writing, along with documentary evidence
to the undersigned at the address / email id
mentioned below within 14 (fourteen) days
from the date of the publication of this public
notice, failing which, such claim/demand/
objection and/or claims/demands/objections,
if any, shall be deemed to have been waived
and/or abandoned. All claims/demands/
objections addressed in response to this
public notice should quote No. A1310.
SCHEDULE
All those pieces and parcels of land situate
at Villages Elthan and Digha, Taluka and
District Thane, Maharashtra as detailed
herein under:

document : Nil. Competion period
from the date of issuance of LOA:

09 months. Date & time of opening
of tender : 02.04.2025 after 14.30
hrs. for both tenders. *The Railway
BD vide L.No-2020/CE-
1/CT/3E/GCC/ POLICY, DT-
30.12.2020 had instructed not to
take any EMD for any works tender
upto 31.12.2021. But, as there is no
such further instruction till date,
hence, the EMD system is returned
back. The scope of work is indicative
only. However, details can be viewed
at Indian Railway e-tendering site
(IREPS) i.e. https://www.
ireps.gov.in Advertisement
period : Time during which all
information pertaining to tender
shall be available but offers
cannot be submitted. Offer
submission period : Fifteen days
prior to opening of tender, during

which tenderers can submit their

offer. Tender will be closed on
02.04.2025 at 14-00 hrs. and
tender will be opened on same
date at any time after 14.30 hrs as
per availability of opening

personnel and net accessibility.
(MISC-382/2024-25)

Tender Notices are also available at Website

www.er.indianrailways.gov.in / www.ireps.gov.in

St. |Village| Survey/ | Areain sq. mtrs.
No. Gat No.

1. |Elthan| 21/ 51420
2. |Elthan| 18/3 810
3. |Elthan 2 19020
4, |Elthan 31 8100
5. |Elthan| 1111 16000
6. |Elthan| 11/2 100
7. |Elthan 13 400
8. |Elthan| 16/1 8090
9. |Elthan| 1672 3750
10.|Elthan|  16/3 2830
11. |Elthan| 1872 10490
12.|Elthan|  21/2 12650
13.|Elthan|  21/3 5360
14.|Elthan|  21/4 10420
15. | Elthan 12 3970
16.|Elthan|  103/1 4820
17.|Digha 147 18000
18. | Digha 155 4000
19.|Digha |  158/2 1200
20. [Elthan| 9572 18970
21.|Digha | 158/1 9100
22.|Digha | 1583 500
23. | Digha 319 1900
Total 2,11,900

Dated this 13th day of March 2025  gqj-

Sagar Kadam

Partner

DSK Legal

Advocates and Solicitors

1701, One World Centre Floor 17, Tower
2B, 841, Senapati Bapat Marg
Elphinstone Road, Mumbai 400013
Email id: srs.publicnotice@dsklegal.com

Follow us at : B @EasternRailway

@ @easternrailwayheadquarter
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PUBLIC NOTICE

NOTICE is hereby given that our Clients are investigating the
title of (1) Acharat Baug Co-operative Housing Society (Registration
No. BOM/HSG/2234 of 1969 having its registered address at Phirpz
Shah Mehta Road, Santacruz West, Mumbai, 400054 ("Society")
and its Members and (2) Ankur Premises and Developers LLP
(Registration No. AAH-0658) having its registered address at 8,
Chamunda Krupa, Cottage Lane, Santacruz (West), Mumbai,
Maharashtra, India, 400054 ("Developer") in respect of property
described in Schedules hereinbelow.

All persons having any claim, right, title and/or interest in the
Scheduled properties or any of them or any part thereof by way of
any agreement, sale, transfer, mortgage (equitable or otherwise),
charge, lien, encumbrance, gift, release, exchange, easement, right,
covenant and condition, tenancy, assignment, lease, sub lease,
leave and license, use, Development Agreements, Joint Venture,
possession, partition, trust, inheritance, outstanding taxes and/or
levies, outgoings & maintenance, attachment, lispendens and/or by
virtue of the" original documents of title being in their possession or
otherwise in any manner whatsoever or claims restrictions on
transfer of the Scheduled Properties or any of them or any part
thereof in any manner whatsoever are hereby requested to make the
same known in writing to the undersigned, along with certified true
copies of documentary proof, having their office at 11, Free Press
House, 1st Floor, Nariman Point, Mumbai-400021, and by email to
ranjit.shetty @argus-p.com and tejas.gokhale @argus-p.com within
seven (7) days from the date hereof, otherwise'the investigation shall
be completed without any reference to such claim and the same will
be considered as waived.

THE SCHEDULE ABOVE REFERRED TO :
Schedule-1

Right, title and interest of the Society and Developer in respect of all
that piece and parcel of land or ground bearing Final Plot No. 66 in
TPS No. 1 of Santacruz bearing Survey No. 51, Plot No. 4 and 8, and
H/147, admeasuring 2630.29 (Square Meters (2631.3 Square
Meters as recorded in Property Card) equivalent to 3147 Square
Yards, situated at Phiroz Shah Road, Santacruz, Mumbai-400054
together with old Buildings [Wings A & B (Ground + 2 Upper Floors)
and Wing C (Ground + 3 Upper Floors) and 4 Garages] which are
redeveloped by the Developer into new buildings [Wings A and B
(Stilt+ 1st to 8th Floor) and Wings C & D (Stilt+ 1st to 7th Floor)].

Schedule-2

Right, title and interest of the Society and Developer in respect in
residential premises being Flat Nos. 701 and 702 on the 7th floor in
Wing 'B' of the new buildings constructed in the year 2024 on the
property more particularly described in ' Schedule-1' above.

Dated this 13th day of March, 2025.

Mr. Ranjit Shetty
Senior Partner

M/s. Argus Partners,
Solicitors & Advocates

PUBLIC NOTICE

Notice is hereby given to the members of public that Mr. Govind Jeevan Uttamchandani
and Mr. Rajesh Jeevan Uttamchandani have agreed to sell various lands situated, lying
and being at Village Sangade, Taluka and Sub-District Khalapur, District Raigad and
each of them more particularly described respectively as the First to the Sixth Property
inthe Schedule hereunder written (“said Property”) to our client.

Allthose persons having any right, title, interest, by way of sale, exchange, assignment,
gift, bequest, lease, sub-lease, tenancy, sub-tenancy, leave and license, covenant,
mortgage, charge, trust, inheritance, succession or contract or memorandum of
understanding, easement, right of way, occupation, possession, reservation,
development rights, FSI consumption, easementary rights, permanent and perpetual
right of way, etc. or otherwise howsoever in the said Property or any part thereof are
hereby required to give notice thereof in writing along with proof thereof to the undersigned
atM/s. Purnanand & Co., Advocates, Fort Chambers “C”, 2nd Floor, 65, Tamarind Lane,
Fort, Mumbai- 400 023 and/or by email to <harshil.parekh@purnanand.co.in>, within
10 days from the date of publication of this notice, failing which, our client will presume
that the right, title, interest, claim, or demand is waived and abandoned and our Client
shall proceed to execute the Deed of Conveyance without reference to such claims.

SCHEDULE
DESCRIPTION OF THE FIRST PROPERTY

All that piece and parcel of land bearing Survey No. 37/2B admeasuring 00 Hectare 37
Are 00 Sq. M. equivalent to about 3,700 Sq. M. situate, lying and being at Village
Sangade, Sub-District Khalapur and District Raigad.

DESCRIPTION OF THE SECOND PROPERTY

All that piece and parcel of land bearing Survey No. 37/5 admeasuring 00H 12 Are 60
Sq M equivalent to about 1,260 Sq. M. situate, lying and being at Village Sangade,
Sub-District Khalapur and District Raigad.

DESCRIPTION OF THE THIRD PROPERTY

All that piece and parcel of land bearing Survey No. 37/7A admeasuring 00 Hectare 27
Are 30 Sq. M. equivalent to about 2,730 Sq. M. situate, lying and being at Village
Sangade, Sub-District Khalapur and District Raigad.

DESCRIPTION OF THE FOURTH PROPERTY

All that piece and parcel of land bearing Survey No. 43/1 admeasuring 01 Hectare 01
Are 90 Sq. M. equivalent to about 10,190 Sq. M. situate, lying and being at Village
Sangade, Sub-District Khalapur and District Raigad.

DESCRIPTION OF THE FIFTH PROPERTY

All that piece and parcel of land bearing Survey No. 37/1/4 admeasuring 01 Hectare 11
Are 30 Sq. M. equivalent to about 11,130 Sq. M. situate, lying and being at Village
Sangade, Sub-District Khalapur and District Raigad.

DESCRIPTION OF THE SIXTH PROPERTY

All that piece and parcel of land bearing Survey No. 43/2 admeasuring 01 Hectare 46
Are 00 Sq. M. equivalent to about 14,600 Sq. M. situate, lying and being at Village
Sangade, Sub-District Khalapur and District Raigad.

Dated this 12th day of March 2025.

Purnanand & Co.

Advocates & Solicitors

65, Tamarind Lane, Fort Chambers,

"C" Wing, 2nd floor, Fort, Mumbai - 400 023.
harshil.parekh@purnanand.co.in
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STRESSED ASSET MANAGEMENT BRANCH, MUMBAI
Ground Floor, Bharat House, M.S. Marg, Fort, Mumbai — 400001.
E-mail: samvmumbai@unionbankofindia.bank

POSSESSION NOTICE
[Rule-8 (1)] (For Immovable Property)

Whereas, The undersigned being the Authorized Officer of Union Bank
Of India, Stressed Asset Management Branch, Mumbai under the
Securitization And Reconstruction of Financial Assets And Enforcement
Security Interest (Second) Act, 2002 (Act No. 54 Of 2002) and in exercise
of powers conferred under section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice dated 31-08-
2024 calling upon the borrower/s, namely, (1) M/S. BHADRESH AGRO
VENTURE LTD. at—101-104, Tower A, Peninsula Corporate Park, Lower
Parel (West), Mumbai — 400013, (2) MR. BHADRESH VASANTRAI
MEHTA at — 402, Manju Apartments, 2A, ND Road, Off. Nepeansea
Road, Mumbai — 400060, (3) MR. PARTH BHADRESH MEHTA at - 402,
Manju Apartments, 2A, ND Road, Off. Nepeansea Road, Mumbai —
400060, (4) M/S. BRITEX COTTON INTERNATIONAL LTD. at — 101-
104, Tower A, Peninsula Corporate Park, Lower Parel (West), Mumbai -
400013, (5) MRS. ANJANABEN (wife of Late. Alpesh Pashabhai Amin)
at — 103, Amin Wada, Chakleshwar Mahadev, Dehgam, District —
Gandhinagar, Gujarat — 382305 & (6) MS. AMIN KRINA ALPESHBHAI
(daughter of Late. Alpesh Pashabhai Amin) at — 103, Amin Wada,
Chakleshwar Mahadev, Dehgam, District— Gandhinagar, Gujarat - 382305
to repay the amount mentioned in the notice being Rs. 151,47,82,008.33
(Rupees One Hundred Fifty One Crore Forty Seven Lacs Eighty Two
Thousand Eight and Thirty Three Paise Only) as on 31-07-2024 with
further interest, cost and expenses within 60 days from the date of receipt
of the said notice.
The Borrower/s (which also includes Mrs. Anjanaben & Ms. Amin Krina
Alpeshbhai, being the Legal Heirs of Late. Alpesh Pashabhai Amin)
having failed to repay the amount, notice is hereby given to the borrower
and the public in general that the undersigned has taken physical
possession of the property described herein below in exercise of powers
conferred on him/her under section 13(4) of the said act read with rule 8 of
the said rules on 11th of March of the year 2025.
The Borrower/s (which also includes Mrs. Anjanaben & Ms. Amin Krina
Alpeshbhai, being the Legal Heirs of Late. Alpesh Pashabhai Amin) in
particular and the publicin general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of
the Union Bank of India for an amount Rs. 151,47,82,008.33 (Rupees
One Hundred Fifty One Crore Forty Seven Lacs Eighty Two
Thousand Eight and Thirty Three Paise Only) and further interest &
other contingents charges thereon.
The Borrower's (which also includes Mrs. Anjanaben & Ms. Amin Krina
Alpeshbhai, being the Legal Heirs of Late. Alpesh Pashabhai Amin)
attention is invited to provisions of sub-section (8) of section 13 of the act,
in respect of time available to the borrower to redeem the secured assets.
DESCRIPTION OF IMMOVABLE PROPERTY
All the part & parcel of immovable property being Residential and
Commercial Use Non-Agricultural land bearing Revenue Survey No.
1013/1, 1013/2 and 1014 total admeasuring 19,222 sq. mtrs. of T.P.S. No.
3 (Dehgam) and Final Plot No. 60 land admeasuring 11,487 sq.mtrs.
along with construction thereon i.e. in a scheme known as “Madina
Heights” situated at Moje-Dehgam, Taluka-Dehgam, Dist. Gandhinagar
in the name of Late. Amin Alpeshkumar Pashabhai

For Purnanand & Co.
Sd/-
Partner

Sd/-

Dhurandhar Ram
Chief Manager
Union Bank of India

Date: 11.03.2025
Place: Gandhinagar

www,freepressjournalin

PUBLIC NOTICE

This is hereby given to the public at large that, Mr. Milind Manohar
Lele being the owner of Flat No. 12, Building No. 2, of Sahajeevan
CHSL, Kajupada, Bhatwadi, Ghatkopar (W), Mum- 84 (said Flat)
intends to sell said Flat. Any person/s having any claim against or
upon the said Flat or any part thereof by way of sale, inheritance,
agreement, mortgage, easement, gift, lease, lien, charge, right of
residence, maintenance or otherwise howsoever are hereby
required to notify the same in writing along with supporting
documentary evidence to the undersigned below within 14 days
from the date hereof failing which any such claims by anyone will
not be considered and shall deemed to have been waived offfabandoned.

Date : 13/3/2025 Sd/-
Place : Mumbai Vinay Govind Joshi Q.
Mobile: 9833354894 E

PUBLIC NOTICE

NOTICE is hereby given that, at the instruction of our
client, we are investigating the title of Inspira Realty
and Infra Pvt. Ltd. to the land described in the Schedule
hereunder written ("the said Lands")

All thart piece and parcel of non-agriculture land of
Village Tekali, Taluka, Alibag, District Raigad as follows :

SCHEDULE
Gat No. Area are Sqr. Mir.| Assessment Rs. Ps.
379 92-00-00 920.00
380 38-20-00 382.00
391 12-00-00 120.00

Any Person / persons / body of persons / company / LLP /
Partnership/ Firm/ Financial Corporation / Non Banking
Financial Corporation / Credit Society having any claim or
interest in or to the said lands or any part thereof by way of
sale, exchange, mortgage, charge, gift, trust, inheritance,
tenancy, possession, lease, sub-lease, license, lien,
easement, occupancy right or othrwise are hereby
required to make the same known in writing with true
copies of supporting documents fo our office at the
address given below within 14 days from the date hereof,
otherwise it shall be accepted that there does not exist any
such claim or interest, and the same will be considered as
waived. The objections or claims received after due date
shall not be entertained.

Sign/-
Adv. Ravindra V. Oak
"Gurukrupa" Maharshi Karve Road,
At.Po. & Tal. Alibag, Dist. Raigad

Alibag
Date:13/03/2025

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NISA INDUSTRIAL SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor Nisa Industrial Services Private Limited
2. |Date of incorporation of corporate debtor  [27.08.1992
3. |Authority under which corporate debtoris  |Registrar of Companies — Mumbai
incorporated / registered
4. |Corporate Identity No. / Limited Liability ~ |CIN: U74999MH1992PTC068317
Identification No. of corporate debtor
5. |Address of the registered office and FL 1, Mangal Bhandar, Gr Flr, Plot 539,
principal office (if any) of corporate debtor |13th Road, TPS 3, Khar West, Mumbai City,
Mumbai, Maharashtra, India, 400052
6. |Insolvency commencement date in respect [11.03.2025
of corporate debtor
7. |Estimated date of closure of insolvency ~ [07.09.2025 (180 days from the date of
resolution process commencement of CIRP. i.e., 11.03.2025)
8. [Name and registration number of the Gajesh Labhchand Jain
insolvency professional acting as interim  |IBBI Regn No.:
resolution professional IBBI/IPA-001/IP-P-01697/2019-2020/12588
9. |Address and e-mail of the interim 501, Clifton Society, Shastri Nagar, Raviraj
resolution professional, as registered with | Oberoi Marg, Andheri West, Mumbai -400053
the Board Email: gajeshjain@gmail.com
10. [Address and e-mail to be used for C-602, Remi Biz Court, Off Veera Desai
correspondence with the interim resolution |Road, Azad Nagar, Andheri west, Mumbai -
professional 400053.
Email:_cirp.nisaindustrial@gmail.com
11. |Last date for submission of claims 25.03.2025
12. |Classes of creditors, if any, under clause  |NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. [Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. |(a) Relevant Forms and Web link: -
(b) Details of authorized representatives | https://ibbi.gov.in/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a corporate insolvency resolution process of Nisa Industrial Services Private Limited on
11.03.2025.

The creditors of Nisa Industrial Services Private Limited, are hereby called upon to submit their
claims with proof on or before 25.03.2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class NILin Form CA.

Submission of false or misleading proofs of claim shall attract penalties. sdi

Gajesh Labhchand Jain

Interim Resolution Professional

IBBI Regn No.: IBBI/IPA-001/IP-P-01697/2019 -2020/12588
AFA Validity: 31.12.2025

Date: 12.03.2025
Place: Mumbai

DEBTS RECOVERY TRIBUNAL-1 MUMBAI
(Government of India, Ministry of finance)
2nd Floor, Telephone Bhavan, Colaba Market, Colaba, Mumbai- 400005
(5th Floor, Scindia House, Ballard Estate, Mumbai-400 001)
T. A. No. 1710 Of 2016

Exh-29
CENTRAL BANK OF INDIA ...Applicant
V8
VIVITALTD AND ORS ... Defendants
TO,

DEFENDANT No.1 VIVITA LIMITED (EARLIER KNOWN AS GANESH

VALLEY FOODS LIMITED) 6, Mehta Mahal, Mathew Road, Charni Road,

Mumbai Also At Branch Office At 501, Sangli Bank Building, 296, Perin

Nariman Street, Fort, mumbai 400001 Also At Nestle House Plot No.C-1, TTC

Industrial House, Plot No. C- 1, TTC Industrial Area, Pawne, Thane, Belapur

Road. Turbhe, Navi Mumbai 400705

DEFENDANT No.2 MR KISHORE G MOTWANI, Nestle House Plot No.c-1,

Ttc Industrial House, Plot No. C- 1, TTC Industrial Area, Pawne, Thane,

Belapur Road. Turbhe, Navi Mumbai Also At Salisbury House Pali Hill, Bandra

West, Mumbai 400050

DEFENDANT No.3 SURESH G MOTWANI, Nestle House Plot No.C-1, TTC

Industrial House, Plot No. C- 1, TTC Industrial Area, Pawne, Thane, Belapur

Road, Turbhe, Navi Mumbai Also At Salisbury House Pali Hill, Bandra West,

Mumbai 400050

DEFENDANT No.4 PRAFUL BHANUSHALLI, Nestle House Plot No.C-1, TTC

Industrial House, Plot No. C- 1, TTC Industrial Area, Pawne, Thane, Belapur

Road, Turbhe, Navi Mumbai Also At Mysore Colony, Near Rcf, Chembur,

Mumbai

SUMMONS

1. WHEREAS, TA/1710/2016 was listed before Hon'ble Presiding

Officer/Registrar on 25/07/2024.

WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on

the said Application under section 19(4) of the Act, (OA) filed against you

for recovery of debts of Rs. 18,32,12,896.11/-

WHEREAS the service of summons/Notice could not be effected in the

ordinary manner and whereas the Application for substitute service has

been allowed by this Tribunal.

In accordance with sub-section (4) of section 19 of the Act, you, the

defendants are directed as under: -

(i) To show cause within thirty days of the service of summons as to why relief

prayed for should not be granted;

(i) To disclose particulars of properties or assets other than properties and

assets specified by the applicant under serial number 3A of the original

application;

(i) You are restrained from dealing with or disposing of secured assets or such

other assets and properties disclosed under serial number 3A of the original

application, pending hearing and disposal of the application for attachment of
properties;

(iv) You shall not transfer by way of sale, lease or otherwise, except in the

ordinary course of his business any of the assets over which security interest is

created and/or other assets and properties specified or disclosed under serial
number 3A of the original application without the prior approval of the Tribunal;

(v) You shall be liable to account for the sale proceeds realised by sale of

secured assets or other assets and properties in the ordinary course of

business and deposit such sale proceeds in the account maintained with the
bank or financial institutions holding security interest over such assets.

5. You are also directed to file the written statement with a copy thereof
furnished to the applicant and to appear before Registrar on 25/06/2025 at
12:00 Noon. failing which the application shall be heard and decided in your
absence.

Given under my hand and the seal of this Tribunal on this 23rd day of

August, 2024.
@ SD/-

4.

Registrar,

Debts Recovery Tribunal-1, Mumbai
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APNA SAHAKARI BANK LTD.
MULTI-STATE SCHEDULED BANK
- Apna Bank Bhavan, Dr. S. S. Rao Road, Parel,
= Co
- ey Mumbai — 400 012, E-mail :admin@apnabank.co.in,
Website : www.apnabank.co.in Phone No. : 2410 4861 /62

PUBLIC NOTICE

Notice is hereby given that owner APNA SAHAKARI BANK LTD.,
A Multistate Co-operative Bank Regd. under MCSA Act 2002
having its Registered Office at Apna Bazar,106-A, Govindji Keni
Road, Naigaon, Mumbai-400014 and Corporate Office at:-
Apna Bank Bhavan, Dr. S. S. Rao Road, Parel, Mumbai-400 012
is undergoing for redevelopment and Convey of below mentioned
property.

Any Developer interested for redevelopment, convey of below
mentioned Property may submit their proposal at our above
mentioned corporate office address within 7 days from this notice.

Description of the Property

Piece of Parcel of land admeasuring 651.25 sq. meters lying and
being at C. S. No.112 of Parel Sewree Division along with structure
thereon known as Apna Bank Bhavan, Dr. S. S. Rao Road, Parel,
Mumbai-400 012. sd/-

Date : 12.03.2025 Interim Chief Executive Officer
Place : Mumbai
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CHRISTCHURCH
Pak arrives
inNZzZ

New Zealand's Ish Sodhi
(R) and Pakistan’s Mo-
hammad Haris pose with
the T20 Series trophy
during a media opportun-
ity at the Sign of the Bell-
bird lookout in
Christchurch on Thurs-
day AFP
——
The Pakistan cricket team
has arrived in Christ-
church for a series against
New Zealand, which in-
cludes five T20ls and three
ODls, beginning March 16.
Salman Agha will captain
the T20I squad, with Riz-
wan leading the ODlI side.

NEW DELHI
Marsh
limited by
ini

Mitchell Marsh will play as
a batter-only for Lucknow
Super Giants in the up-
coming IPL season due to
a back injury. Despite
missing the Champions
Trophy, he has been
cleared to participate and
is expected to join the
team on March 18,

MADRID

Real
advances

Real Madrid advanced to
the Champions League
quarterfinals, defeating
Atletico Madrid in a pen-
alty shootout after a 2-2
aggregate score. Arsenal,
Aston Villa, and Borussia
Dortmund also advanced
to the next round.

o o
Spirit
A Oklahoma Sooners
cheerleader performs
during the game against
the Georgia Bulldogs
during the SEC Mens
Basketball Tournament -
First Round at Bridge-
stone Arena on Wednes-
day in Nashville,
Tennessee AFP

BRAVO’S KKR MANTRA| Golden formula, united Knight Riders

IANS
KOLKATA

Dwayne Bravo, the newly ap-
pointed mentor of the Kolkata
Knight Riders (KKR), has de-
clared that the team will build
upon its championship-win-
ning formula as they gear up for
the 2025 Indian Premier League
(IPL) season. Despite the depar-
ture of former mentor Gautam
Gambhir, Bravo emphasises the
importance of continuity and
injecting his own unique energy
into the squad.

APPROACH

The former West Indies all-
rounder, known for his ener-
geticstyle, aims to bring his own
brand of leadership to KKR.
"That energy and that vibe, Tam
going to try to bring that here as
well," he said. He recognizes the
team’s existing success and
seeks to build upon it.

LEADERSHIP
DYNAMICS

Rahane, known for his
composed demeanor, is eager
to work with coach Chandra-
kant Pandit, emphasizing
their shared history and Pan-
dit's ability to maximize indi-
vidual potential.

TEAM UNITY

Both Rahane and Bravo

Winning formula, fresh fire

Kolkata Knight Riders coach Chandrakant Pandit with players Andre Russell, Rovman
Powell and Sunil Narine during a training session ahead of the Indian Premier League
(IPL) 2025, at Eden Gardens, in Kolkata on Thursday PTI

KEY TAKEAWAYS

CONTINUITY
ISKEY

Bravo, acknowledging
Gambhir's successful ten-
ure, stated, “It's going to
be disrespectful of me not
to try and find out some
of the good things he
(Gambhir) did last sea-
son.”

LEADERSHIP
TRANSITION
Ajinkya Rahane takes over
as captain, with Venka-
tesh lyer as vice-captain.

RETENTION
KKR prioritised

IYER'S

PRICE TAG
Despite being the third
most expensive IPL player,
Venkatesh lyer remains
focused, stating, "When
the IPL starts, it really will

the core of their cham-
pionship-winning team
during the auction.

for
'you were picked or what is
expected out of you.”

stressed the importance of
team unity and clear com-
munication. Rahane believes in
giving players the freedom to
express themselves on the field.
CHALLENGE
AHEAD

Defending their IPL title
will be a significant challenge,
but Rahane expressed con-

fidence in the team's prepara-
tion and attitude.

Chandu Sir, is very
disciplined,
focused, and
knows how to get
the best out of
every individual."

Ajinkya Rahane, skipper,
KKR

>, RAHANE’'S

(. VISION

“For me, it's always

communication
with our players.
Giving them

that freedom

Shelton’s youthful
surge, Gauff’s shock exit

INDIAN WELLS

The BNP Paribas Open wit-
nessed a mix of rising stars
and surprising upsets, with
Ben Shelton's impressive run
and Coco Gauff's unexpected
defeat headlining the day's ac-
tion.

SHELTON’S
HISTORIC RUN

Ben Shelton, 22, became
the youngest American
man to reach the Indian
Wells quarterfinals since
Andy Roddick in 2004, de-
feating Brandon Naka-
shima 7-6 (6), 6-1. Shelton
dominated the second set,
securing a 5-0 lead in just
20 minutes. He maintains a

perfect record against Na-
kashima,  having  not
dropped a set in their five
career matches.

ALCARAZ
CRUISES

Second-seeded Carlos Al-
caraz continued his strong
form, defeating Grigor Di-
mitrov 61, 6-1, without
dropping a set in the tour-
nament.

GAUFF'S UPSET

No 3 seed Coco Gauff was
upset by unseeded Belinda
Bencic 3-6, 6-3, 6-4. Bencic
avenged her Australian
Open loss to Gauff. Gauff
struggled with her serve,
committing eight double
faults.

Sindhu stumbles,

doubles deliver

ALL ENGLAND OPEN 2025| Mixed fortunes
for Indians shuttlers

ANI
BIRMINGHAM

PV Sindhu's campaign at the
AllEngland Open 2025 ended
abruptly with a first-round
defeat, while India's doubles
pairs showcased resilience
and secured victories.

SINDHU’S EARLY
EXIT

Indian shuttler PV Sindhu
lost to South Korea's Kim Ga
Eun 21-19, 13-21, 1321 in the
women's singles first round.
Despite a strong start,
Sindhu's momentum waned,
leading to her second con-

| Regional Sports |

secutive first-round exit this
year, and her fourth straight
opening round defeat at this
super 1000 event. Sindhu was
seen with strapping on her
right knee during the match.
DOUBLES
SUCCESS

Satwiksairaj Rankireddy
and Chirag Shetty advanced
to the men's doubles pre-
quarterfinals, overcoming a
second-game deficit to defeat
Denmark's Mads Vestergaard
and Daniel Lundgaard 21-17,
21-15.

Treesa Jolly and Gayatri
Gopichand secured a victory

in women's doubles, defeating
Chinese Taipei's Sung Shuo-
Yun and Yu Chien Hui 2117, 21-
13. Priya Konjengbam and
Shruti Mishra were defeated
by South Korea's Back Ha-Na
and Lee So-Hee 21-9, 21-4.
Tanisha Crasto and her
mixed doubles partner were
defeated by Thailand’s Rutta-
napak  Oupthong-Jhenicha
Sudjaipraparat 21-17, 21-14.

LOOKING AHEAD

Lakshya Sen and Malvika
Bansod, who won their open-
ing singles matches, will com-
pete in the second round on
Thursday.

MEDAL HAUL)| Six slalom medals & equestrian glory

MP athletes shine bright at Asian Slalom &
International Equestrlan events

Our Sports Reporter
BHOPAL

Madhya Pradesh’s sporting
prowess has once again been
showcased on the inter-
national stage, with athletes
from the Madhya Pradesh
Sports Academy securing a
remarkable six medals at the
Junior Under-23 Asian Slalom
Championship 2025 in Thai-
land, alongside a gold and
bronze in an international
Equestrian Competition in
Slovakia.

ASIAN SLALOM
WIN

The Asian Slalom Cham-
pionship, held in Rayong,
Thailand, from March 7-12,
witnessed the exceptional tal-
ent of MP's slalom athletes.
The team returned with a col-
lection of three silver and

three bronze medals, demon-
strating their skill and dedica-
tion.

MEDAL
BREAKDOWN

Silver Glory: Bharti Kewat
and Pallavi Jagtap secured
silver in the K-1 Junior Team
Event Women. Lucky Verma
and Bharat Vishwakarma
earned silver in the K-1 Junior
Team Event Men. Pallavi Jag-
tap also took home a silver in
the C-1 Junior Women's Indi-
vidual Event.

Bronze Brilliance: Pallavi
Jagtap and Shikha Chauhan
clinched bronze in the C-1
Under 23 Women's Team
Event. Sumit Verma, Lucky
Verma, and Radhesh Yadav
won bronze in the C-1 Junior
Team Event Men's Category.
Bharti Kewat won a bronze
medal in the Kayak Cross Jun-

ior Women's Individual

Event.

EQUESTRIAN
EXCELLENCE IN
SLOVAKIA

Adding to the state's

71618 ARHA

AL

sporting achievements,
Sudipti Hajela, a player
from the MP State Eques-
trian Academy, demon-
strated her exceptional
equestrian skills at an In-
ternational ~ Equestrian

Competition in Slovakia.

Double Victory: Hajela
secured a bronze medal
in the CDI Prix Sand
George. She also won a
gold medal in the Entre-1
category.

sports
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Punjab Kings
kick off IPL 2025
preparations

ANI
DHARAMSHALA

Marking the commence-
ment of the preparations for
the upcoming season 18 of
the Indian Premier League,
Punjab Kings (PBKS) have
begun their training camp
at the picturesque Himachal
Pradesh Cricket Association
(HPCA) stadium in Dharam-
shala.

The camp has been de-
signed to fine-tune the
team's strategy ahead of the
tournament as the players
train under the coaching
staff to get in the groove.

The camp has been
scheduled from March 12 to
March 15 in Dharamsala and
will be attended by key In-
dian  players, including
wicketkeeper-batter Prabh-
simran Singh, all-rounder
Shashank Singh, and vet-
eran leg-spinner Yuzvendra
Chahal. Head coach Ricky
Ponting, Assistant coach
Brad Haddin and Fast bow-
ling coach James Hopes will
also be joining the team at
HPCA.

Revealing the reason be-
hind selecting Dharamsala
as the training ground, head
coach Ricky Ponting said as
quoted from a press release
by Punjab Kings, "It feels
great to come here and a lot
of the guys haven't played at
this ground and we've got
three games in a row at the
back end of the tournament
here. So the thinking behind
deciding to come here was

to give the boys a bit of a feel
of this ground.” He added,
"We'll make the most of the
training days here, and then
we've got the possibility of
five or six days training in
Chandigarh.” The camp will
then move to Mullanpur
from March 16 and will be
joined by Captain Shreyas
Iyer and Arshdeep Singh,
who were a part of the 2025
Champions Trophy-winning
India squad in Dubai. The
squad, led by Iyer, will train
at PBKS's home ground, the
new PCA stadium, and will
also feature international
players like Marcus Stoinis,
Glenn  Maxwell, Marco
Jansen and Lockie Fergu-
son, among others.

Earlier, the team also or-
ganized four training camps
for the players to get accli-
matized to the playing con-
ditions and strengthen team
bonding. While one camp
took place in Mumbai in the
first week of January, two
camps were organised in
Chandigarh. This was fol-
lowed by a fourth camp in
Dharamsala in the first
week of March.

PBKS will begin their IPL
campaign on March 25
against the Gujarat Titans at
the Narendra Modi Inter-
national ~ Stadium. After
playing another away game
against Lucknow Super
Giants, the team will return
to Mullanpur to play two
back-to-back home matches
against Rajasthan Royals
and Chennai Super Kings.
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PUBLIC ANNOUNCEMENT
(Under Regulation 8 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 201

FOR THE ATTENTION OF THE CREDITORS OF NISA INDUSTRIAL SERVICES PRIVATE LIMITED
RELEVANT PARTICUI

LARS'
[Nisa Industrial Services Private Limited

2. le dedior |27.08.1992
< s

strar of C Vumbai

incorporated / registered

dentiicat

|4 | Corporate identity No. / Linited Liabity | CIN: U74998MH1892PTC0883 17

5. |Address of he regisiered office and

principalofic (1any) of corprate debtor

[FLT, Mangal Bhandar, G FIr, Piot 539,

13t Road, TPS 3, Knar West, Mumbai Ciy,
Mumbai, Maharashia, Inda, 400052
1032025

—
7. |Estmated date ofcosure of nsovency
B

07.09.2025 (180 days from the date of
of CIRP.ie., 11.03.2025)

[Narme and registation nurber of the
insolvency professional acting as interim

(Gejesh Labhchand Jain
(281 Regn No.

9. [Address and e-ma of e nferim
resolution professional, as egistered with
the Board

IB3U1PA-D011P-P-01697/2019-2020/12588
501, Gifon Sacely, Shesin Nagr, Ravir]
(Oberoi Marg, Andheri Wes!, Mumbai 400053
Email gjeshisin@mai.com

DRM XI clinches Dada Mahurkar trophy
’ft" J_"'J M\‘ ?Hr' 1” s

Our Sports Reporter
RATLAM

The Railway Sports Ground
in Ratlam witnessed a thril-
ling lusion to the Inter-

PONTE VEDRA BEACH
ThePlayers
C’shipintrigue
The Players Champion-
ship at TPC Sawgrass be-
gins, with only one
debutant ever winning in
four decades. Scottie
Scheffler aims to join Nick-
laus as a three-time
winner, as newcomers and
top players alike face the
course's notorious chal-
lenges

departmental Railway
Cricket Tournament, held in
memory of JG Mahurkar,
former WRMS general secre-
tary. DRM Eleven emerged as
the champions, triumphing
over C&W in a decisive final
match.

Victory for DRM Eleven:
The tournament, a testa-
ment to the sporting spirit
within the railway commu-
nity, culminated in a hard-
fought final. DRM Eleven
showcased their batting and
bowling prowess, securing a

5-wicket victory to lift the

coveted Dada Mahurkar

Trophy.

C&W batted first, setting a
target of 104 runs in 15 overs,
with Shubham contributing a

notable 20 runs. In reply,
DRM Eleven chased the tar-
get with ease, reaching the

required score in just 10
overs, demonstrating their
batting strength.

James Williams played a
pivotal role in DRM Eleven's
victory, scoring a remarkable
57 runs and taking 4 wickets.
His outstanding performance
earned him the prestigious
Man of the Match, Man of the
Tournament, and Most Sixes
awards.

Divisional Railway Man-
ager (DRM) Ashwini Kumar
presented the Dada Mahur-
kar Trophy to the victorious
captain of DRM Eleven, Hir-
desh Chauhan. WRMS assis-
tant  divisional minister
Gaurav Dubey commended
both teams for their com-

10. | Address and e-mail (o be used for

C-602, Remi Biz Cout, Off Veera Desal
Road, Azad Nagar, Ancheri west, Murmbai -

professional 400053,
Email:
1. |Last dafe for submission of dlams. 25032005
2. |Classes of crediors, f any under cause |NA
(B) of sub-secion (6A) ofsection 21,
ascertained by th interm resoiuion
professional
. |Names of Insolvency Professionals NA
deniifed toactas Authorised
[Representative of reitors ina dlass
(Three
4. |(2) Relevant Foms and Webink -
htosiii
are avalable ai:
i L
a comorate insolvency resoluion process of Nisa Industrial Services Private Limited on
11032025,

The crediors

mentionedagainstenty No. 10.

claims with proof on or before 25032025 to the interim resoluion professional at the address

‘The financial creditors shall submit their caims with proof by electronic means only. All other

12

authorised

ntatve from among the thee insolvency professionals listed against enlry
No.131oactas authorsed representative of he class NILin Form CA.

Date: 12032025
Place: Mumbai

sd-
jesh Labhchand Jain
esolution Professional

Interim
1BBI Regn No: [BBITPA-0011P-P-01697/2018 -2020/12568

AFANalidity: 31.12.2025
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CHRISTCHURCH
Pak arrives
inNZzZ

New Zealand's Ish Sodhi
(R) and Pakistan’s Mo-
hammad Haris pose with
the T20 Series trophy
during a media opportun-
ity at the Sign of the Bell-
bird lookout in
Christchurch on Thurs-
day AFP
——
The Pakistan cricket team
has arrived in Christ-
church for a series against
New Zealand, which in-
cludes five T20ls and three
ODls, beginning March 16.
Salman Agha will captain
the T20I squad, with Riz-
wan leading the ODlI side.

NEW DELHI
Marsh
limited by
ini

Mitchell Marsh will play as
a batter-only for Lucknow
Super Giants in the up-
coming IPL season due to
a back injury. Despite
missing the Champions
Trophy, he has been
cleared to participate and
is expected to join the
team on March 18,

MADRID

Real
advances

Real Madrid advanced to
the Champions League
quarterfinals, defeating
Atletico Madrid in a pen-
alty shootout after a 2-2
aggregate score. Arsenal,
Aston Villa, and Borussia
Dortmund also advanced
to the next round.

o
Crimson
o o
Spirit

A Oklahoma Sooners
cheerleader performs
during the game against
the Georgia Bulldogs
during the SEC Mens
Basketball Tournament -
First Round at Bridge-
stone Arena on Wednes-
day in Nashville,
Tennessee AFP

PONTE VEDRA BEACH
ThePlayers
C’shipintrigue
The Players Champion-
ship at TPC Sawgrass be-
gins, with only one
debutant ever winning in
four decades. Scottie
Scheffler aims to join Nick-
laus as a three-time
winner, as newcomers and
top players alike face the
course's notorious chal-
lenges

BRAVO’S KKR MANTRA| Golden formula, united Knight Riders

Winning formula, fresh fire

IANS
KOLKATA

Dwayne Bravo, the newly ap-
pointed mentor of the Kolkata
Knight Riders (KKR), has de-
clared that the team will build
upon its championship-win-
ning formula as they gear up for
the 2025 Indian Premier League
(IPL) season. Despite the depar-
ture of former mentor Gautam
Gambhir, Bravo emphasises the
importance of continuity and
injecting his own unique energy
into the squad.

APPROACH

The former West Indies all-
rounder, known for his ener-
geticstyle, aims to bring his own
brand of leadership to KKR.
"That energy and that vibe, Tam
going to try to bring that here as
well," he said. He recognizes the
team’s existing success and
seeks to build upon it.

LEADERSHIP
DYNAMICS

Rahane, known for his
composed demeanor, is eager
to work with coach Chandra-
kant Pandit, emphasizing
their shared history and Pan-
dit's ability to maximize indi-
vidual potential.

TEAM UNITY

Both Rahane and Bravo

Kolkata Knight Riders coach Chandrakant Pandit with players Andre Russell, Rovman
Powell and Sunil Narine during a training session ahead of the Indian Premier League
(IPL) 2025, at Eden Gardens, in Kolkata on Thursday PTI

KEY TAKEAWAYS

CONTINUITY
ISKEY

Bravo, acknowledging
Gambhir's successful ten-
ure, stated, “It's going to
be disrespectful of me not
to try and find out some
of the good things he
(Gambhir) did last sea-
son.”

LEADERSHIP
TRANSITION
Ajinkya Rahane takes over
as captain, with Venka-
tesh lyer as vice-captain.

RETENTION
KKR prioritised

IYER'S

PRICE TAG
Despite being the third
most expensive IPL player,
Venkatesh lyer remains
focused, stating, "When
the IPL starts, it really will

the core of their cham-
pionship-winning team
during the auction.

for
'you were picked or what is
expected out of you.”

stressed the importance of
team unity and clear com-
munication. Rahane believes in
giving players the freedom to
express themselves on the field.

CHALLENGE
AHEAD

Defending their IPL title
will be a significant challenge,
but Rahane expressed con-
fidence in the team's prepara-
tion and attitude.

Chandu Sir, is very
disciplined,
focused, and
knows how to get
the best out of
every individual."

Ajinkya Rahane, skipper,
KKR

>, RAHANE’'S

communication

with our players.
Giving them
that freedom

Shelton’s youthful
surge, Gauff’s shock exit

INDIAN WELLS

The BNP Paribas Open wit-
nessed a mix of rising stars
and surprising upsets, with
Ben Shelton's impressive run
and Coco Gauff's unexpected
defeat headlining the day's ac-
tion.

SHELTON’S
HISTORIC RUN

Ben Shelton, 22, became
the youngest American
man to reach the Indian
Wells quarterfinals since
Andy Roddick in 2004, de-
feating Brandon Naka-
shima 7-6 (6), 6-1. Shelton
dominated the second set,
securing a 5-0 lead in just
20 minutes. He maintains a

perfect record against Na-
kashima,  having  not
dropped a set in their five
career matches.

ALCARAZ
CRUISES

Second-seeded Carlos Al-
caraz continued his strong
form, defeating Grigor Di-
mitrov 61, 6-1, without
dropping a set in the tour-
nament.

GAUFF'S UPSET

No 3 seed Coco Gauff was
upset by unseeded Belinda
Bencic 3-6, 6-3, 6-4. Bencic
avenged her Australian
Open loss to Gauff. Gauff
struggled with her serve,
committing eight double
faults.

Sindhu stumbles,

doubles deliver

ALL ENGLAND OPEN 2025| Mixed fortunes
for Indians shuttlers

ANI
BIRMINGHAM

PV Sindhu's campaign at the
AllEngland Open 2025 ended
abruptly with a first-round
defeat, while India's doubles
pairs showcased resilience
and secured victories.

SINDHU’S EARLY
EXIT

Indian shuttler PV Sindhu
lost to South Korea's Kim Ga
Eun 21-19, 13-21, 1321 in the
women's singles first round.
Despite a strong start,
Sindhu's momentum waned,
leading to her second con-

Local Sports |

secutive first-round exit this
year, and her fourth straight
opening round defeat at this
super 1000 event. Sindhu was
seen with strapping on her
right knee during the match.
DOUBLES
SUCCESS

Satwiksairaj Rankireddy
and Chirag Shetty advanced
to the men's doubles pre-
quarterfinals, overcoming a
second-game deficit to defeat
Denmark's Mads Vestergaard
and Daniel Lundgaard 21-17,
21-15.

Treesa Jolly and Gayatri
Gopichand secured a victory

in women's doubles, defeating
Chinese Taipei's Sung Shuo-
Yun and Yu Chien Hui 2117, 21-
13. Priya Konjengbam and
Shruti Mishra were defeated
by South Korea's Back Ha-Na
and Lee So-Hee 21-9, 21-4.

Tanisha Crasto and her
mixed doubles partner were
defeated by Thailand’s Rutta-
napak  Oupthong-Jhenicha
Sudjaipraparat 21-17, 21-14.
LOOKING AHEAD

Lakshya Sen and Malvika
Bansod, who won their open-
ing singles matches, will com-
pete in the second round on
Thursday.

UNSTOPPABLE MP WOMEN| Dominant performance against Sikkim
MP U-23 cricket team secures quarters berth

Our Sports Reporter
INDORE/NAGPUR
The Madhya Pradesh

Women's Under-23 Cricket
team has delivered a resound-
ing statement of their prow-
ess, clinching a coveted spot in
the quarterfinals of the BCCI-
organised tournament with
an emphatic 10-wicket victory
over Sikkim at the VCA
Cricket Ground in Nagpur.
This victory marks their fifth
consecutive win, solidifying
their dominance throughout

the league stage.

The final league encounter
witnessed a complete display
of Madhya Pradesh’s cricket-
ing superiority. Sikkim, having
won the toss, opted to bat first,
a decision they would soon re-
gret.

Sikkim’s batting
collapse

From the outset, Sikkim's
batting lineup struggled to
cope with the sharp and accu-
rate spin bowling attack of
Madhya Pradesh. Apart from

valiant efforts from Pratika
Chhetri, who managed a
score of 15, and Aakriti, who
contributed 10 runs, no other
Sikkim batter managed to
reach double figures. The re-
lentless pressure exerted by
the MP bowlers resulted in a
swift collapse, with the entire
Sikkim team being bundled
out for a meager 64 runs in
just 30.4 overs.

Madhya Pradesh’s
Ruthless Chase

Chasing a modest target

of 65 runs, the Madhya Pra-
desh openers displayed
clinical efficiency and unwa-
vering focus. Aayushi Shukla
led the charge with a fluent
and unbeaten 39 runs,
showcasing her batting
class. Anushka Sharma pro-
vided solid support, con-
tributing an unbeaten 25
runs. The MP team reached
the target without losing a
single wicket, achieving a
comprehensive 10-wicket
victory in a display of total
dominance.

League
Dominance

This victory over Sikkim
completed a perfect league
campaign for the Madhya
Pradesh Women's Under-23
team. Their five consecutive
wins demonstrate their con-
sistency, skill, and determina-
tion. This perfect league
record has sent a strong mess-
age to all other teams in the
tournament, solidifying MP as
a strong contender for the
trophy.

sports
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Punjab Kings
kick off IPL 2025
preparations

ANI
DHARAMSHALA

Marking the commence-
ment of the preparations for
the upcoming season 18 of
the Indian Premier League,
Punjab Kings (PBKS) have
begun their training camp
at the picturesque Himachal
Pradesh Cricket Association
(HPCA) stadium in Dharam-
shala.

The camp has been de-
signed to fine-tune the
team's strategy ahead of the
tournament as the players
train under the coaching
staff to get in the groove

The camp has been
scheduled from March 12 to
March 15 in Dharamsala and
will be attended by key In-
dian  players, including
wicketkeeper-batter Prabh-
simran Singh, all-rounder
Shashank Singh, and vet-
eran leg-spinner Yuzvendra
Chahal. Head coach Ricky
Ponting, Assistant coach
Brad Haddin and Fast bow-
ling coach James Hopes will
also be joining the team at
HPCA.

Revealing the reason be-
hind selecting Dharamsala
as the training ground, head
coach Ricky Ponting said as
quoted from a press release
by Punjab Kings, "It feels
great to come here and a lot
of the guys haven't played at
this ground and we've got
three games in a row at the
back end of the tournament
here. So the thinking behind
deciding to come here was

to give the boys a bit of a feel
of this ground.” He added,
"We'll make the most of the
training days here, and then
we've got the possibility of
five or six days training in
Chandigarh.” The camp will
then move to Mullanpur
from March 16 and will be
joined by Captain Shreyas
Iyer and Arshdeep Singh,
who were a part of the 2025
Champions Trophy-winning
India squad in Dubai. The
squad, led by Iyer, will train
at PBKS's home ground, the
new PCA stadium, and will
also feature international
players like Marcus Stoinis,
Glenn  Maxwell, Marco
Jansen and Lockie Fergu-
son, among others.

Earlier, the team also or-
ganized four training camps
for the players to get accli-
matized to the playing con-
ditions and strengthen team
bonding. While one camp
took place in Mumbai in the
first week of January, two
camps were organised in
Chandigarh. This was fol-
lowed by a fourth camp in
Dharamsala in the first
week of March.

PBKS will begin their IPL
campaign on March 25
against the Gujarat Titans at
the Narendra Modi Inter-
national ~ Stadium.  After
playing another away game
against Lucknow Super
Giants, the team will return
to Mullanpur to play two
back-to-back home matches
against Rajasthan Royals
and Chennai Super Kings.
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PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 201

FOR THE ATTENTION OF THE CREDITORS OF NISA INDUSTRIAL SERVICES PRIVATE LIMITED
RELEVANT PARTICULARS

1 [Nisa Industrial Services Private Limited
2. le dedior |27.08.1992

Record 12 wrestlers gear up

for Asian Championship trials

UNPRECEDENTED SELECTION| MP wrestling
celebrates landmark achievement

Our Sports Reporter
INDORE

A wave of excitement has
swept through the wres-
tling community in Mad-
hya  Pradesh as a
record-breaking 12
wrestlers have been in-
vited to participate in the
Asian Championship se-
lection trials, scheduled
for March 15 at the Indira
Gandhi Stadium in Delhi.
This landmark achiev-
ement marks the first time
that such a large contin-
gent of wrestlers from
Madhya Pradesh has been
selected for the Asian
Championship trials, high-
lighting the state’s bur-
geoning wrestling talent.
Trial Details: The selec-
tion trials will determine
the composition of the In-
dian wrestling team for
the upcoming  Asian

Championship.  Invited
wrestlers  have demon-
strated exceptional per-
formance in prestigious
competitions, including
the National Games, Sen-
ior National Competition,
and Senior Federation Cup
Wrestling.

MP's Strong Contingent:
The selected wrestlers are:
Shivani Pawar, Puja Jat,
Priyanshi Prajapat, Tiara
Rana, Chhaya Patel, Shi-
vani Sharma, Hansabain
Rathore, Lalit Kaushal,
Neeraj Patel, Udit Patel,
Aurangzeb, and Kuldeep
Yadav.

Optimistic Outlook:
Olympian Pappu Yadav ex-
pressed strong confidence
in the wrestlers' abilities,
particularly highlighting
the potential of inter-
national medal winners
Shivani Pawar, Puja Jat,
Priyanshi Prajapat, and

Tiara Rana to secure
places in the Indian team.
International coach Vinay
Kumar will be present at
the trials to support the
athletes.

Statewide celebration:
The unprecedented selec-
tion has generated wide-
spread jubilation across all
the Akharas (wrestling
training centers) in Mad-
hya Pradesh. Chief Min-
ister Dr Mohan Yadav,
president of the State
Wrestling Association, ex-
tended his heartfelt con-
gratulations to the
wrestlers, acknowledging
their significant accom-
plishment. Vikram Awar-
dee Omprakash Khatri,
secretary Suresh Yadav,
Govind Gujar, Vikas Yadav,
and Olympian Pappu
Yadav of the UP Wrestling
Association joined in con-
gratulating the athletes.

MP athletes shine bright
at Asian Slalom &
Equestrian events

BHOPAL: Madhya Pradesh'’s
sporting prowess has once
again been showcased on the
international stage, with ath-
letes from the Madhya Pra-
desh  Sports  Academy
securing a remarkable six
medals at the Junior Under-23
Asian Slalom Championship
2025 in Thailand, alongside a
gold and bronze in an inter-
national Equestrian Competi-
tion in Slovakia.

Asian slalom win

The Asian Slalom Cham-
pionship, held in Rayong, Thai-
land, from March 712,
witnessed the exceptional tal-
ent of MP's slalom athletes.
The team returned with a col-
lection of three silver and three
bronze medals, demonstrating
their skill and dedication.

Medal breakdown

Silver Glory: Bharti Kewat
and Pallavi Jagtap secured
silver in the K-1 Junior Team
Event Women. Lucky Verma
and Bharat Vishwakarma
earned silver in the K-1 Junior

Team Event Men. Pallavi Jag-
tap also took home a silver in
the C-1 Junior Women's Indi-
vidual Event.

Bronze Brilliance: Pallavi
Jagtap and Shikha Chauhan
clinched bronze in the C-1
Under 23 Women's Team
Event. Sumit Verma, Lucky
Verma, and Radhesh Yadav
won bronze in the C-1 Junior
Team Event Men's Category.
Bharti Kewat won a bronze
medal in the Kayak Cross Jun-
ior Women's Individual Event.

Equestrian
excellence in
Slovakia

Adding to the state's sport-
ing achievements, Sudipti
Hajela, a player from the MP
State Equestrian Academy,
demonstrated her exceptional
equestrian skills at an Inter-
national Equestrian Competi-
tion in Slovakia.

Double Victory: Hajela se-
cured a bronze medal in the
CDI Prix Sand George. She
also won a gold medal in the
Entre-1 category.
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